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Wednesday, the 25th July, 2001/3 Sravana, 1923 (Saka)
The House met at eleven of the clock, MR. CHAIRMAN in the

Chair
MEMBERS SWORN

1. Shri S.S. Chandran (Tamil Nadu)
2. Shri B.S. Gnanadesikan (Tamil Nadu)

3. Shrimati S. Gokula Indira (Tamil Nadu)

4. Shri R. Kamaraj (Tamil Nadu)
5. Shri P.G. Narayanan (Tamil Nadu)
6.

Shri R. Sarath Kumar (Tamil Nadu)
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Jammu and Kashmir Policy

*@1*4]1. SHRI RAM JETHMALANTI:"
SHRI RAJIV RANJAN SINGH 'LALAN'":

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government's attention has been drawn to the newsitem
published in the Economic Times dated 1st June, 2001, under the caption
"Kashmir policy changed respecting world opinion in National interest:
PM";

(b) if so, whether it is a fact that Government have altered its earlier
policy with regard to Jammu and Kashmir; and

(c) if so, the details of the alterations made recently?

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): (a) Yes,
Sir; the Government is aware of the media report in question.

(b) and (c) There is no changed in the policy of the Government with
regard to Jammu & Kashmir. All efforts of the Government are directed at
restoring peace and normalcy in the trouble-torn State. Announcement of the
unilateral Ramzan peace initiative which continued for 6 months; its
revocation in the absence of proper response from the terrorist groups;
and the invitation to

@ Starred Question Nos. 41 and 57 were taken together.

+ Original notice of the question was received in Hindi.

+1 The question was actually asked on the floor of the house by Shri Ram
Jethmalani.
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General Pervez Musharraf, President of Pakistan should all be seen in that
perspective.
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Violent incidents in J and K after withdrawal of ceasefire

©1*57. SHRI RAJIV RANJAN SINGH LALAN':++
SHRI KAPIL SIBAL.:
Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government have identified the number of violent incidents by
Pakistan-backed terrorists after withdrawal of unilateral ceasefire in Jammu and
Kashmir;

(b) if so, the number of incidents of violence committed by the terrorists
from 23rd May, 2001 till 30th June, 2001; and

(c) the total number of human lives of security personnels, civilians and
terrorists, separately, lost during the said period?

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): (a) and (b)
The total number of terrorist incidents in J&K after the whhdrawal of unilateral
ceasefire i.e. from 1st June to 30th June 2001 is 372.

(c) Between 1st June and 30th June, 2001, 41 security personnel eand 53
civilians lost their lives in the terrorist violence, 217 terrorists were also killed
during the period by security forces.

SHRI RAM JETHMALANTI: Sir, I know this matter is coming up for a more
structured debate next week before the House. I do not want to ask any
inconvenient supplementary questions. But I am seeking very useful
information, which will help to decide the nature of arguments on the debate.
India produced a very great man, whom I personally consider one of the
greatest men, that is, Shri Lai Bahadur Shastri. He produced for India the
Tashkent Declaration, which, according to me, settled the Kashmir problem for all
time. It provided that neither party shall changed the status quo by force; and what is
more important is that, neither party shall carry on any propaganda directed
against the other. Now, there is a reference in

@ Starred Question Nos. 41 and 57 were takentogether.
TOriginal notice of the question was received in Hindi.

17 The question was actually asked on the floor of the House by Shri Rajiv
Ranjan Singh Lalan*.
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this answer to the coming of President Pervez Musharraf. I want to know whether
in the brief prepared for the gentlemen who were negotiating with the President,
or during the course of the entire talks, when the President of Pakistan said that
they were lending moral support to the terrorists, but not other support, was he
told that even moral support to the terrorists was inconsistent with the Tashkent
Declaration? 1 want to know whether the Tashkent Declaration is being
regarded as dead. Sir, it is a matter of deep regret that the Congressmen all
the time talk of the Shimla Agreement; and our BJP people have begun to
talk only of the Lahore Declaration. But the most important document which
conclusively settled this problem once and for all, and which should be the
document on which India should reply throughout any negotiation with
Pakistan, is totally forgotten. I want to know whether the Government sticks to
the Tashkent Declaration because the Shimla Agreement, if it was a repudiation
of the Tashkent Declaration, it was the greatest betrayal of Indian national
interest. But if, by that document the late Prime Minister, Mrs. Gandhi, had told
Shri Bhutto that when he met her next time, she would tell him that that issue
was closed by the Tashkent Declaration, that is the only defensive explanation
of the Shimla Agreement; otherwise, it is a document of betrayal. I want to know
what is the position of the present Government? What attitude did they take
during this conference? I would like to know what the position of the present
Government is and what attitude they took during this Conference.

SHRI L.K. ADVANI: Mr. Chairman, Sir, about the Conference which the
hon. Member has just now referred to there is likely to be a structured debate
sometime next week. There was a reference to the Shimla Agreement, to the
Lahore Declaration, but he is right when he says that the Shimla Agreement, in a
way, supplemented or re-inforced the Tashkent Agreement. In the Tashkent
Agreement, to the best of my recollection, there was a reference even to the Line of
Control—that it would not be altered without having mutual consultations etc.
and the issue of Jammu and Kashmir itself would be resolved through bilateral
discussions and by no other means.
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This, as far as I recall, was very specifically stated in that. Therefore, this
Government is committed to that declaration also.

SHRI RAM JETHMALANI: Sir, I am very happy to know that and I have
no further questions to put.

it Xrotig o1 R o : 9arefa 9eiey,,...(aauH). .

MR. CHAIRMAN: You have already put this question and he has replied.

SHRI RAJIV RANJAN SINGH 'LALAN" Mr. Chairman, Sir, Question
No. 57 is in my name.

SHRI PRANAB MUKHERIJEE: All the three questions, Question Nos. 41,
43 and 57 could be clubbed together.

SHRI L.K. ADVANI: I have no objection to it except that, as the hon.
Member rightly said, Question No. 41 relates to Policy whereas Question
Nos. 43 and 57 relate to killings. Therefore, perhaps, Question Nos. 43 and
57 could be taken up together whereas Question No. 41 could be dealt with
separately.

SHRI PRANAB MUKHERIJEE: Let the Chair decide.

MR. CHAIRMAN: Somebody has told me that Question No. 59 could
also be clubbed. All these questions are interlinked.

SHRI L.K. ADVANI: Mr. Chairman, Sir, Question No. 41 is less related
to the facts and more related to the approach of the Government whereas the
other Questions are related to the situation in Jammu and Kashmir and
killings, etc.
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SHRI KAPIL SIBAL: Mr. Chairman, Sir, it is very interesting that in
response to my colleague Mr. Jethmalani's question, the Government has said
that in the absence of a proper response from the terrorist groups, we revoked
the unilateral ceasefire. That is the response. What response did the
Government expect from the terrorist groups when you imposed the unilateral
ceasefire? Please let us know. Rather, more civilian were killed, more security
forces were killed. When you actually declared the unilateral cease-fire or
NICO, did you expect that fewer civilian would be killed and less security
personnel would be killed? Did you expect that the response from the
terrorists would be favourable to you? Please tell us why did you declare
unilateral cease-fire? What were your expectations at that point of time?
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to jeopardy in the State of Jammu and Kashmir. More security forces were

killed. This is what you expected from the terrorists.

SHRI L. K. ADVANI: Well, I did not expect that from the terrorists. It was
a move, it was an initiative, which was welcomed by almost everyone at that
phase. But the extension proved costly.
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SHRI NILOTPAL BASU: Sir, as I understand, our Jammu and Kashmir
Policy, which, as hon. Home Minister has stated, has not undergone any
change, is aimed at not only ensuring physical and military control over a
geographic area, but it is as much a question of winning the hearts of the
people staying in Jammu and Kashmir. Now, through you, Sir, I would like
to know this. What wc felt is this. The most representative body of Jammu
and Kashmir, that is, the elected legislature, passed an autonomy resolution
and that autonomy resolution may have had components or elements over
which there could be disagreements across the political spectrum in the
country. But, at the same time, that resolution was within the framework of
the united and integrated character of Jammu and Kashmir, within the
framework of the Indian Constitution. So, I would like to know whether the
out-of-hand rejection of any possibility of discussion on that autonomy
resolution strengthens the efforts of the Government of India's policy, the
Jammu and Kashmir policy, which we are pursuing at this point of time.

SHRI L. K. ADVANI: Sir, hon. Mr. Nilotpal Basu has put a question
which, I think, this House has discussed thoroughly earlier. But I would
refer to the first part....(Interruption).

SHRI NILOTPAL BASU: No, we have not discussed.

SHRI L.K. ADVANI: We have discussed. (Interruption). Please, let me
say this. So far as the first part of your question is concerned, about winning
the hearts of the people there, I may share with this
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House, the very pleasant surprise of my own when I visited, last month or a
couple of months back, the villages near Turtuk which is just on the border—it is
one village or there is a group of villages—which had been part of the Pakistan-
occupied Kashmir for some time, but which came back to us in 1971 and which,
since 1971, have been with India. And I was pleasantly surprised to see the kind
of development that had taken place there, the kind of educational growth that was
taking place there, and that was being done mainly by the Army, with the
cooperation of the State administration, and it was very well being done. So much
so, that was one area which I visited along with many other colleagues of mine,
and to my surprise, there was no need of any security of any kind. The entire
people there, men, women and children assembled in a manner to greet me, and to
greet the army commander, who was accompanying me, which surprised me. And
what was being done there, needs to be replicated in other parts of the State also.
That is what I felt. The second part of your question relates to the autonomy
Resolution passed by the Assembly. I would plead with all Members to go
through that Resolution. You would find that it does not ask for autonomy or
greater powers in this field or that field. But the sum and substance of that
Resolution is that the pre-1953 position should be restored in Jammu and Kashmir,
about which, I think, there was unanimous opinion in Parliament that that
cannot be done—the pre-1953 position, setting the clock back, and going back to
a phase where the Supreme Court, where the Election Commission, where the
Comptroller and Auditor General of India, where the President of India have no
autonomy over Jammu and Kashmir. This would be depriving the people of Jammu
and Kashmir of various rights and powers that they have acquired after 1953.
This is something that neither the Government of India nor the Parliament was
willing to endorse, and therefore, it was that we conveyed to the Chief Minister of
Jammu and Kashmir that if there are areas where he feels that there should be
greater powers with the State, and that if he has greater powers, he would be able
to serve the people of Jammu and Kashmir better, we are willing to consider it.
But this kind of Resolution that the pre-1953 position should be
restored, is

12
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something that neither the Government nor the Parliament would agree to.
Secondly, I said, so far as this Government is concerned, this Government has,
in its manifesto, said that we are in favour of devolution of powers to the State, and in
that process, if Jammu and Kashmir needs special powers, we are willing to
give them.

SHRI RAMAKRISHNA HEGDE: Sir, I would like to know from the hon.
Home Minister one thing. When a question was put to the Pakistan President
Musharraf as to what is going on across the border, he replied that it is a
freedom struggle of the people of Kashmir. What role has Pakistan to play there?
A freedom struggle is not fought by outsiders. If it is really a freedom struggle, it is
by the people of the State itself. What role are these infiltrators, the militants,
playing there in the freedom struggle?

SHRI L.K. ADVANI: What is happening in Jammu and Kashmir is naked
terrorism, and those who are indulging in it, are mainly merceneries from outside
Jammu and Kashmir. In the early years, it is true that the certain young men
were misled, taken across the border, given training there, sent back and they
were the instruments. But that was the earlier phase. During the past few
years, we have seen that most of those who are killed or who are arrested, are
mainly either from Pakistan or from PoK or from Afghanistan. These are the
three areas from which they come. They are mercenaires, and therefore, there is
no question of this being a freedom struggle or a Jehad. President Musharraf used
the word 'freedom struggle'. He did not use the word 'Jehad'. But throughout these
three days, or even in our personal interactions with him, he refused to accept that
there is anything like terrorism in Jammu and Kashmir. He said: If at all, there is
terrorism, it may be elsewhere in the world in which we are willing to cooperate
with you in fighting terrorism elsewhere in the world. So far as Jammu and Kashmir
is concerned, there is no terrorism there, and certainly, there is no cross-border
terrorism, because there is no border. The entire Jammu and Kashmir territory is a
disputed territory. All that is there is LoC. So, you can say that it is cross LoC,
though he has said, "Across
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the LoC, we have nothing to do with it." This was the formal stand that he took.

SHRI PRANAB MUKHERIJEE: Sir, as we will have an opportunity to
discuss these issues in greater detail, I would not go into the Summit or the
theoretical aspect of it, but I would like to know one specific point from the
Home Minister. From time to time, the peace initiative or restraining the Forces from
initiating combat operations was extended, and he has admitted that, during the
Ramzan period, there were lesser killings, there were lesser activities. But when it
was extended in different phases, spreading over 185 days, did the Government,
while extending that each time, make a review or not because, except in the
month of Ramzan, it was found that the number of killings, including those of
militants and of civilians, was increasing? Therefore, what was the rationale?

The second point I would like to know from the hon. Minister is this. The
hard fact is that a large number of Forces were withdrawn from the normal
guarding activities at the time of the Kargil War or the Kargil intrusion. As a result,
during this period, when the Forces guarding the border, like CRPF and BSF were
withdrawn, they were put on regular combat duties, when intrusion and
infiltration took place on a large-scale. One of the operational requirements is
to deploy these Forces guarding the border in a massive way to prevent such
infiltration and intrusion. I would like to know whether that exercise has been
completed by this time.

SHRI L.K. ADVANI: Sir, I may mention that even though during that period
of six months of NICO the killings of civilians and Security Forces within the
State of Jammu and Kashmir did increase, the killings and the deaths on the border,
on the international border and on the LoC, considerably went down because
there was no shelling. On both sides, there was restraint exercised by the Forces in
respect of shelling, which also was a very welcome development, which
continues, by and large, even today, though there have been breaches inbetween,
occasional breaches.

So far as restroring the Forces to their respective duties is concerned, by
now almost the entire exercise is over, and they are in
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place to deal with the situation, whether it is infiltration or whether it is internal
security.

3 AR REF: TR A1Ed, g St B1 98 Reg B & IR H o
.(FFET)... Reg fda &1 781 3iR vaacs ar &l

SHRI L.K. ADVANI: It was reviewed on every occasion, and in that review,
it was not merely the Cabinet Committee on Security which took into account
all the factors, but even the views of the Security Forces were taken into account
invariably, when the decision was taken.

1Rt sEge wefle: <IREE @ree, I8l weHEl & AR | S $9g ST o,
3T REel FfRex 1 IS IR | BRAM & [ S-SR B scifbes sriwel
DI SABI HHITH 3N ST 7 elae fhar 21 3=/ ol Refieger fa, &d
IHANT & b TdHe 3 SfeAT 7 $HH! 38T Wscoll Rotde o fear § amy
Bt qaTEd ¥ ITfie BT § 3 39 RSN &I Sl T &1 2, 39 grsd #
T SY 3R S WR fewae foar Sy, aife d@m =mard A iR 96
IS PR SHH DIg doIST AR & Al g8 ST -HR Bl ARBR B I HR &
Fheit EY, within the Constitution of India. This is the only solution. _s’?ﬂ%l'i’ #F ardier
FHo b 59 RS ®I 8199 4 fSHdHeH & folg o syl

IR DI AT AT, ATYD! Sell H JSHR g8 VeTH-T-SHHR 1T 3R
et § Tel BT B B AT STH-HIR H WIS BIIR & ST H EART Db
dreTe # fferce ¢ 8lax 98f W 31T, S SRINE &, ST e URIed 39 IR &
g, P & &, TN Godl & 1 39 I YaH-U-Si &1 & 918 Ak
qolfeg &, ¥ SIRTE T €, U I8Te ax 32 8 I WieHd Hisex ¢ df 39 I
BT ¥ ST g8 <ol 1 bl 8 IF A& H H Ta-He I gg S0 a18dl § b
9 UdlodfloWlo AT dTSY I b+ & oIy 3R I o RINE 3y & g7
HPTEE DR b oG STTH I | IUTY Y & 1feh 57 a<h SleT H Sl I3 AR
T2 ITICIRT AT YS H 7R T2 & ST HHI 3 | 3 oIy AR Ta-iie a1
JUI PR &N &7

3 AT T SFSATVT: Pl VT H31 Sl 7 Ae DI 59 d1d DI GaA1 a1 & b
JMRT H TR PIs SaTSC [SFINTM T2 & AP Al SHD! Fa 81 BRI T
o7 o UIfhRaT™ 5 97 Bl WhR R Bl & TR T8 AT b 981 R DI hrg
giex SRIRSH

fTransliteration of the speech in Persian Script is available in the Hindi version
of the debate.
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RE1 &1 I8 1 SMIAR 39 Ueh JATSIIG] Bl TSTS b1 Hell &l 3R $HePT SI8lE $ oY
# o fam 3 HEd 8 {5 U uieifeda qavic ad Y81 21 STa! 39 91 9 8
e wead 21 &1 9 91 &1 7sh W@ 9gr w31 St 1 I8l fhan 21 Sigl a&
31Tqh ST WSIRIRM HT FaTd & 6 IHHT 44 Ugel 81 9a19 < faar & &
I WG BT AR I8 AT fb 1953 I ygel Sl Haenfe Ry off 34 qrosy
ST ST 3996 foTy U8 Rk MR 31 fawars & o 42 o ot wead 78 &
WAfep 31 JAYDBR <1 &b IR H g8f &b 7 |31 Bl YG FA! DI AR A BB
AT §1 $A P FoTQ 3179 ST ed <31 84 9 W IR & & fofg IR 2

ot srga <eiie: 11 SR Uied ..(Faem)...

MR. CHAIRMAN: That is all right. (Interruptions)... No, no. Shri Adhik
Shirodkar.

...(HTHH)...

SHRI ADHIK SHIRODKAR: Mr. Chairman, I recollect that when NICO
was suggested, the Shiv Sena had opposed it. The Shiv Sena was isolated in
the entire House. We were ridiculed. Thereafter, when there was a talk of
having talks with Pakistan, it was opposed by the Shiv Sena and again, we
were isolated. Today's Government's stand shows that we were right and that
they have veered round to our view and prophecy. So, henceforth, will the
Government consider that the only language that Pakistan accepts and
understands is power? So, negotiate from a position of power till they
supplicate. Would you, henceforth, kindly consult us in greater detail before
taking any such decision?

SHRI L.K. ADVANI: Sir, we have always consulted all parties, and we
certainly consult a valuable ally. We have always consulted them. But I don't
subscribe to the view that because at Agra there was no joint statement, it
was wrong on the part of the Government to have invited President Musharraf.
Though Vajpayee's Lahore yatra did not yield anything immediately, though the
summit at Agra did not yield anything immediately, the Government's approach in
this regard, I think, has made an impact that here is a Government

16



[25 July, 2001] RAJYA SABHA

which, on the one hand, is willing to fight militancy firmly and does not
compromise with it; on the other, it is willing to affirm its strength and its
position in respect of Jammu and Kashmir. It is an approach aimed at a lasting and
enduring peace with Pakistan. This is the objective. So, I don't agree with him.

it retpia SRR 9 Y o AR © L (FaEH)...
4} ATl T IMSAT: B A1 81 51 SHH HITE ...(FALM)...

AT SNSGET WM TSI FHART Sff, SAR) §PAd Bl AR 4 Il
¥ TR IR ST B YT FHET 7T AT {6 59 T MAHATE BT WIHT e 81T 89
TR ¥ fhdl ARE @l arereid 781 S| § A1 Sff A ST1 =red § b 98
FIT o7 o, 5 19 | THR P A TR JIRG DI I8 AT 1T,
IADT STHHR IMIHI D1 Ts 3R JBT SB[ ATH dxlh A g Bl Dl
JHA ygaran? fBre & R IR S 98 gRAd o a1 81 8 8, 89N §hHd
I STl & SR YRT <=1 41 ST © T R B9k &l fevgeai 9 STel $ee
BT HRYR YT &R <IRE A DR| RE] 8, I8 ID] PR Al R Bl SR
PR® Aed A HeT B Hiel R 31 1?7 R®& SR GBI 59
P H BHAE B & forg gRaa & femr =red o, @ife givan @1 a8
AT TG b ST WS STSIEadTg BT RT & &l &, I8 ST Aolgd TS
2 f IRT WRBR ITH! &9 I e A 781 b Fal| R arel AT A
3YTAT &l RGHR, fegwd & Rged , Fgwm @l ¥xoril W, 97 3
RTSTET H 391 d1 HBHR Tel Y| 1 &1 HIR H O b SAR <21 &S 8H
ffRe wewr 3@ € 6 gRad WY 981 Us smiHTgoe 21 offd 89 HeR &t
JATgaT NS OIe Rt gRId ®I T8l A1 | ST Aelerd I8 gall fob gk
B A §H R B JATS<1 ANHTZOIeH A | H dgar § o omiex I ara
SIIRGBT ¥ TN ? ST JRIATSSIRA <2 & Racrth AR Tl §U HHR &
3ITATH BT JHATSRT 37T 37T Bl HE Y& & R O TRE 89 HHR DI WRA Bl
3TCT 37 B8 V& €, SNI IRE BH I8 Hel aley & &9 [l 0t siHd w®
gRAT B I THAM ATl & AT HIHRT ATed & oy HEHR BT A<
T B & fIY TR 781 &1 3R gRIT 7 SATHR SR GeRE | JeAThIe
DI AR G g A SRR &1 T b SRS JIRW A8d 99 JU A 4R Bl
R UR 9T PR 4

tTransliteration of the speech in Persion Script is available in the Hindi
version of fhe debate.
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PTATE §Y S YU fEg A HTHR Pl 8HLM & ol TeH =1 18 Bl
qE INIATSOIY, S WIRA & Y&l § dleld &, S ISR Pl IE HipT ol
T BRIEM a1 1 6 9 amiaTgeeE W SR JIR® A gRIT Bl ARE
TR fEgRIT &1 Uel R 3R HTHR [FgA B e 3 B Bl goted
PRI AR TaHE o TAd DA FHl Bl AT TR gRAT B IR &
SRS A e | R Q1 R AU 3G @l Uab sical T8 T, a1
ITHE AT $F PN § AHTHITE T8l 8T 3R FI1 g1 H 59 AT & a1
fEg T 1 BRIST el I8 SikT 8149 fAfey A8y ademrd?

#t AT HWT AL FRAT SR WA & WY DI Ped bR B
SR el ol 31 el oI b Sl AR ST BT HHIRH H SR I qradid
FA Y& B, 9 IR ST e Y A ST B JHA I T S WIS
ITfRRAT b SRTGI D1 JHAT GAT BT, BHD! PO JHATT el gall | fefa<in §
P R A UIfHI BT BT AT b 8H SHR! AT06E B & 3R R ff =i+
I e 9 b A1 go Al o |genre <1 o P gRad arall @1 a1
3fex AoT Y <ifeh | STt § fob oTR WIRe ARBR QAT 91 el <Al bl -

DI AT B SHBT H TSN T FAHhell §....

+ HieIT1 SNIGEAT @ TSIl BIS T8 HRdl|
Y TSl P07 IMSAT: 36! a1 ©1 9 $9 a1 Bl &1 | I

it WotHo AT BIs 2T BATI 96 B SAFIT § 9 STb] BId el
I T 3R 60 Rde wifer....

37} AT o0 TSaATE H 95 eI g1 A1 e & [aRi 4 § gga
G gl

+ WA SNSGAT WH ST IR, U ISt 4 Sfg dge e |req o
FEl b &9 R HR & Al @l fthep 21 A1 AT a1l H &9 3T bR
fera ol et & g4 R fegwr &1 fiheh 81 39 3fell | HLHR B I1d T8

HR el | ART Rt ST BET € b B9 79T vy vt Al g8f @1 a1y o
fep fE=g R o 37T Bt WG AT &1 hacl I DI &1 Fl Al far 7a1?

tTransliteration of the speech in Persian Script is available in the Hindi
version of the debate.
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2 ST HOT TSATE § ST 81 B8 el g b HRA ARPR 7 ATRI
ARYE & oIy 519 a8 & Igufy B gatran a1 AR R siivaiRedrd €,
AR o7 FaTerl €, S qaeT YR1 Ut fhar, 31 fais fhan a8 ve
HTeT o T 3fax &9 Tl 3T # WY YS! 59 91 A WA § [ Il
SENISEEERIEE RIS RIECHRNSIT

TAICATT SN ET W ST ATST AT HATET 3R 3R 47 of I I q=T
HTH 81 SN I8 B Al HYTa1 872

MR. CHAIRMAN: I think now we can move on to the next question.
Question No. 42.

*42. [The questioners (Shrimati Jayaprada Nahata and Dr. AUadi P.
Rajkumar) were absent. For answer, vide page 24 infra.]

Rise in ISPTerrorist activities after unilateral ceasefire in Jammu and
Kashmir

*43. SHRI BRAHMAKUMAR BHATT: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether ISMerrorist activities have increased during declaration of
unilateral ceasefire;

(b) if so, the details thereof;

(c) the number of bomb blasts, number of civilians and soldiers killed
and injured; and

(d) the number of terrorists and IST agents identified and arrested?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS

(SHRI I.D. SWAMI): (a) to (d) A statement is laid on the Table of the
House.

Statement

(a) and (b) There was an increase in terrorist related activities in J and K
during the peace initiative period (27 November, 2000 to 31 May 2001),
when security forces were restrained from initiating

 Transliteration of the speech in Persian Script is available in the Hindi version of the
debate.
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